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Coram : Hon'ble Dr, R. K, Saxena JM

Hon 'ble Mc, D. S. Baveja AM

w ORIGINAL APPLICATION NO,788/97
Brijesh Kumar Srivastava
s/o Sri Radhvev Shyam lal Srivastava,
r/o Village and Post Shahpur,
District Sidharth Nagar.. . . . . . . . .Applicant
C/A Sri B. Ram ' and Sri M.K.Upadhya
X Versus
1. Union of India through Ministry of
Communication (Posts) Sansad Marg,
NEW Delhi.
L3
Q‘f?_ !- 2. Superintendent of Fost O_ffices,
ﬂi Basti divsion , Basti |
td . = = = = = = = = -Respondants
.’ ! C/R

Orde 1

BerHon /b5 R. K. Saxana M

This is an O,A. filed by one Shri
Brijendra Kimar Srivastava to seek relief of Guashment
of oral termination dated 25.7.)1997 and direction to
the respondents not to disturb his working as Extra
Departmenal Branch Post Master, Shahrur. This case was
filed on 30.7.199] and was listed on 5.8.1997 f
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has appeared and wantd to withdraw the case. Sincn

he had no authority, the matter was adjzournéc_lﬁpda_?‘ |
and Sri A, Tripathi was directed to fileg Vakalatnama
or Brief of the Original cou'nsﬁ'l‘f S$/Sri Manoj Upadhya
and Bechu Haﬁ!; |

20 Sri A.Tripa.thi'makes a statem&n'l'._- at the
Bar that he has been authorised by Sri Bechu Ram one
of the councel for the apnlicant to withdraw the O.A.
He further contends that Sri Bechu Rani was informed
by the applicant on rhone to withdraw the case.

_ O.A.
3. | Inview of these facts, the/stands

 dismissed as withdrawn. '
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